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Power Station in Tamil Nadu have 
been condemned by the Czechoslo-
vakian experts, who were the design-
ers of the plant; and 

(b) if so, the action taken for recti-
fying the defects in the modifications 
carried out by BHEL.? 

THE MINISTER OF ENERGY AND 
COAL (SHRI A.B.A. GHANI KHAN 
CHAUDHURI): (a) and (b): The 
Czechoslovak Design Engineers from 
the works of Mis. Skoda Ltd. have 
visited Ennore Thermal Power Station, 
checked the distribution of heating 
surfaces in the furnaces of the steann 
generators and are satisfied with their 
calculations. Another team of Czecho-
slovak Power Station Operation En-
ginee.rs is now expected to visit En-
nore in the near future to check the 
operational practice, adopted in this 
power station. 

Delay in clearance of Mettur 
Thermal Project 

324. SHRI K. T. KOSALRAM: Will 
the Minister of ENERGY AND IRRI-
GATION AND COAL be pleased to 
state: 

(a) the reasons for the delay in the 
clearance of the Tamil Nadu Govern-
ment's proposal of 420 MW Mettur 
Thermal Project: and 

(b) the steps being taken to expe-
dite this clearance? 

THE MINISTER OF ENERGY AND 
COAL (SHRI A.B.A. GHANI KHAN 
CHAUDHURl): (a) and (b): Tbe 
clearance of Mettur Thermal Power 
Project Report submitted by Tamil 
Nadu Electricity Board was delayed 
because of delay in' firming up the-
availability of water becaUse of inter-
State angle and also because of delay 
in confirmation of linkage o'f coal. 
The scheme has now been accorded 
techno-economic approval by the Cen-
tral Electricity Authority at its meet-
ing held on 27th May, 1980 subject to 

confirmation for drawal of CODIUmp-
tive water requirement from the rivet' 
Cauvery for cooling purposes in the-
project. 
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Settin&' uP of a T.V. Bela7 Cen_ at 
Nasik. 

326. SHRl R K. MHALGI: Will the 
Minister of iNFORMlrrION AND 
BROADCASTING be pleaseQ to state: 

(a) whether it is a fact that a de-
cision to set up a Television Relay 
Centre at Nasik in Maharashtra 
State has been taken; 

(b) if so, when the decision was 
taken; 

(c) when the work on this propos-
ed relay station would commence, 
and when the station is likely to be 
commissioned; an« 

(d) the estimated expenditure of 
the project and the area to be cover-
ed bY' til. s~._? 




